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20
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23 T foraa ATt 108/1 1 1.33 0.73
24 Hig AHT WBT 109/ 1 0.95 0.34
25 TATHT TRITH AT 109/ 1 1.20 0.98
26 HIATATE ALHI AT 110 1 2.14 0.04
07 ST AT HIT0 o 178 1 1.35 0.08
AT FTsIT Ao
FHA Tl HIgAeel 180 1 1.64 1.02
28 TGN T FATAT SATTAT
82/2024 | STHAT S
ARTLETT 189 1 3.16 0.54
29 A HTET T 397 2
T AT GT ATHATT
[CIGE
30 T S HTBHL 190 1 1.67 0.76
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EIRIEISEAREIR 191/1 1 1.95 3.20
ATt 7 et
31 THATT HTSH I
ZdY 2
TS THATS HEToT T 191/2 1 1.84
a7 1
32 LRI 192 1 1.19 1.17
A HTTETT IS
Ffaar afaamE 71t T 193/1 1 1.57 1.56
33 qeaT Ha<ht 1t
TATHTSF &
34 REERIESICIES 193/2 1 1.21 0.90
35 AL AR TS 194/1 1 4.16 0.13
36 THIT AT A0 195/1 1 1.22 0.95
37 qfae fazser ==gror 195/2/= 1 3.64 2.36
38 AT AT F=-0T | 195/2/31/1 1 1.79 0.41
39 TSI AT AT T 196 1 227 0.41
TILTH T ATy
40 [ESEISENTIE IELS 197/1/% 1.61 0.23
41 IEEETETE: IS D] 197/2 1 2.05 0.02
4o gF e T gET T 198 1 1.21 0.88
T 4
4 Fg A 7S 7 199 1 1.48 0.09
T 7
44 IR TICE] 200 1 1.94 0.20
45 TS TS AT A 212 1 0.83 0.22
ERIERRGIR
46 IEREIEEIEIE] 217/3 1 1.75 0.13
9@ T ZAT 1
47 AT T ATAT T 218 1 0.83 0.39
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48 ST 9T qIDHT 219 1 1.54 1.01
49 ST 9T {TBHL o 220/1 1 0.80 0.80
I 6
50 T HOT HTBT 220/2 1 1.22 0.93
61 91 T A HEHE 221 1 1.84 1.84
TS THTHT AR, 222/1 1 1.25 132
IAATATE ST
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62 LA 767 1 4.09 0.56
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a5
AT A FRIT A
65 782 1 2.25 0.62
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66 TNLT A THTS 786/1/ = 1 0.90
HITATE SIS THTS 768/1/ 1 0.90 0.64
EECAREIEIETIES 786/2 1 1.21
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1 T2 768 2 4.67 0.75
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-3 : '
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1. HIA AT qAT
83/24 | digdT | dieas
2. srfaTer Mmtsar
6 T T 3a7 1 68 1 8.66 1.32
3. TFATE ATERT
9T 7 27 1
1. e FE=E AT
2. TS =S S
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. 7/12 P
™ 7/12 SITETT AT q4 7/ S | ST e}
q.F. H | ATIHT o7 AT . T k5 @/
T . TUITeY | SRS &
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1.1 AT 1 3.11 0.99
EAS )
17 49
2. FQITAT AMETOH
EAS
UGIRSE:
18 AT 100 1 5.78 1.27
TS T 3
1. gpaATaTs F 1 3.45 0.39
19 R 98
2. F9TT I T[T
Zav 1
20 1 FTATETS LT S % 1 2.40 (0.75 Sq.M)/
2. 9T oTTefieATer ST 0.000075H.A.)
HLLT ATLLTT FTEIST 1 1.03 0.52
21 97
T1
1. THEH AT
22 R 96 1 2.52 0.42
2. THEH AT
23 L AT FET[OIL 94 1 1.93 0.10
CIRREICIER S 95 1 0.47 0.19
24
T2
25 ASTAAT HEH STAT 290 1 3.40 0.83
T 95.58 14.40009
(B.5<.) (.3<.)
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(B.3m<.) (®.3m<)

[T, /. G197/2025/PC-JMNR/GC PROJECT/Jan/20A]
STATIT FHI TTUSH, H&T T STTEwTT (i)
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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbai, the 29th January, 2025

S.0. 638(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for
purpose of execution, maintenance, management and operation of Special Railway Project, namely Pachora — Jamner
with Extension upto Malkapur — Narrow Gauge to Broad Gauge in the District of Jalgaon in the State of
Mabharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Special Land Acquisition Officer
(1) UTPH, Jalgaon District Jalgaon Maharashtra in writing and shall set out the grounds thereof, and the Competent
Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner and may, after
hearing such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by
order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall
be final.

The land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Pachora-Jamner with Extension upto Malkapur-Narrow Gauge to Broad Gauge for 2 villages in the District
Jalgaon in the State of Maharashtra.

Land Name Land Owners Land Areaas | Acquisition
. . Survey No./ . per 7/12 Area
S.N. | Acquisition of Taluka | Name according Holding
. Gutt No. Extracts (H.R/
Case No. Village to 7/12 Method
(Ha) Sq.M)
1 2 3 4 5 6 7 8 9
1 Anilkumar Hiralal | g /55 2 2.00 0.25
Bohara
District Sports 5/1/B/1/A/1]
2 Officer, Jalgaon Out of Govt. 7.00 1.49
3 Municipal 5/B/LUA/LIP | Govt. | 46.8894 1.16
Council, Jamner
Nasimkha
4 Nasirkha 13/1/ A 1 1.20 0.24
5 Sheikh Afsar A. 13/1/B/1 1 0.81 0.38
Rajjak
Bhavsingh
Bhagwansingh
Rajput and
6 Bhartibai 14 1 4.69 0.90
Bhavsingh Rajput
Samayik Kshetra
Rukhmanibai
Jagannath
7 Marathe and other 16 1 0.63 0.04
4 Samayik
Kshetra
8 Devanand Kadu 16 2 1.66 0.40
Baviskar and
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S.N.

Land
Acquisition
Case No.

Name
of
Village

Taluka

Land Owners
Name according
to 7/12

Survey No./
Gutt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha)

Acquisition
Area
H.R/
Sgq.M)

2

3

5

6

7

8

9

10

11

12

13

14

15

16

17

18

19

20

21

82/2024

Jamner

Jamner

other 7 Samayik
Kshetra

Yamunabai
Baliram Koli and
26 others

28

1.80

0.05

Vishal Samadhan
Koli and Nitin
Samadhan Koli
Samayik Kshetra

29

2.55

0.79

Ganesh
Pandurang
Deshmukh

30

1.41

0.09

Ramdas Waman
Deshmukh, Gopal
Waman
Deshmukh and
Ramesh Waman
Deshmukh

31

0.88

0.43

Praveen Ramrao
Jahagirdar, Dipali
Saurabh
Jahaginder Apak
Vadil Saurabh
Praveen
Jahaginder Sansed
Saurabh
Jahaginder
Samayik Kshetra

33

5.12

1.07

Dilip Vinayakrao
Deshmukh

38/1

38/2

2.00

1.95

0.33

Yashwantrao
Wamanrao
Deshmukh

39

1.66

0.26

Ashwini Anup
Jahagirdar and
APAK Vadil
Saurabh Praveen
Jahagirdar
Sarvajit Saurabh
Jahagirdar
Samayik Kshetra

40

3.65

0.13

Abdul Munaf SK.
Abbas and
others 3

75/1

1.71

0.66

Alimunnisabi
Abdul Latif and 4
others

75/2

1.71

0.08

Anil Kumar
Hiralal Bohra

85

0.85

0.25

Sk. Azam Gullu
and 45 others

102

2.11

0.11

Baliram Chongo
Chaudhary

103/1

Devram Chango
Chaudhary

103/2

1.82

1.82

2.32
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Land
Acquisition
Case No.

S.N.

Name
of
Village

Taluka

Land Owners
Name according
to 7/12

Survey No./
Gutt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
H.R/
Sgq.M)

1 2

3

4

5

6

7

8

9

22 82/2024

23

24

25

26

27

28

29

30

31

32

33

34

35

36

37

38

39

Jamner

Jamner

Eknath Kisan
Khatik

104

1

1.15

0.55

Devram Shivram
Mali

108/1

1

1.33

0.73

Sandu Omkar
Mali

109/A

0.95

0.34

Prabhakar
Tukaram Bari

109/B

1.20

0.98

Mangalabai
Laxman Bari

110

2.14

0.04

Dnyaneshwar
Arjun Sonwane
and Anita
Dnyaneshwar
sonwane

178

1.35

0.08

Kantilal Mohanlal
Bohra and Rupali
Ashish Jain

180

1.64

1.02

Afsar Khan
Abhiman Khan
and 2 others and
Subhedar Khan
Abhiman Khan

189

3.16

0.54

Pandit Arjun
Suralkar

190

1.67

0.76

Lakshmibai
Kashinath Mali
and Vimalbai
Raghunath
Mahajan and 2
others

191/1

1.95

Raju Raghunath
Mahajan and
others 1

191/2

1.84

3.20

Subhedar Khan
Abhiman Khan
Pathan

192

1.19

1.17

Kavita Devidas
Mali and Sunanda
Nivrutti Mali
Samayek Kshetra

193/1

1.57

1.56

Rajendra Shankar
Sonar

193/2

1.21

0.90

Govardhan Omkar
Mahajan

194/1

4.16

0.13

Ramesh Bhaurao
Sonawane

195/1

1.22

0.95

Sunil Vitthal
Chavan

195/2/B

3.64

2.36

Anil Pandharinath
Chavan

195/2/A /1

1.79

0.41

Baliram Chango
Chaudhary and
Devram Chango
Chaudhary

196

2.27

0.41
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Patil

Land Name Land Owners Land Areaas | Acquisition
o . Survey No./ . per 7/12 Area
S.N. | Acquisition of Taluka | Name according Holding
Case No Village to 7/12 Gutt No. Method Extracts (H.R/
' (Ha) Sq.M)
1 2 3 4 5 6 7 8 9
40 Dinkar Arjun 197/1/A 1 1.61 0.23
Ahire
41 Vivek Shankar 197/2 1 2.05 0.02
Mahajan
42 Anil Kisan Sonar 198 1 1.21 0.88
and 4 others
Kadu Sitaram
43 Mahajan and 7 199 1 1.48 0.09
others
44 Shriram Govinda 200 1 1.94 0.20
Kumavat
Raju Raghunath
45 Mali and Vinod 212 1 0.83 0.22
Raghunath
Mirabai Bajirao
46 Deshmukh and 217/3 1 1.75 0.13
others 1
Shaligram Damu
47 Mali and 10 218 1 0.83 0.39
others
Jagannath
48 Shankar Suralkar 219 1 1.54 1.01
Jagan Shankar
49 Suralkar and 6 220/1 1 0.80 0.80
others
50 Vasant Sampat 22012 1 1.22 0.93
Mali
Sheikh Rafig
Sheikh
Mahemood 221 1 1.84 1.84
Sakhubai
51 Prabhakar Rokde,
Sushilabai Omkar
Rokde, Sandeep 22211 ! 1.25
Trambak Rokde
and 1 others 1.32
Savita Dhananjay 99912/ A 1 0.99
Mule
Minabai Bhagwat
52 Mali and others 1 222/2/B 1 0.98
Sushilabai Onkar
53 Rokade and 8 223 1 1.22 1.22
others
Sunl_l Bhavralal 29412/ A 1 191
Gadia
54 Prashant Sunil
Jain and Sunita 224/2/B 1 1.21 1.27
Dhawan Jain
Anjali Sanjeev
Patil and 2 others 2251 1 2.97
55 E:teif’ak Prabhakar | o5/ 1 4.97 0.11
Siddhesh Sanjeev 995/2/B 1 200
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Land Name Land Owners Land Areaas | Acquisition
" . Survey No./ . per 7/12 Area
S.N. | Acquisition of Taluka | Name according Holding
Case No Village to 7/12 Gutt No. Method Extracts (H.R/
) (Ha) Sgq.M)
1 2 3 4 5 6 7 8 9
Jitendra Ramesh
Patil and
Prabhakar Babaji 225121C ! 167
Patil
Prabhakar Babaji 225/2/D 1 1.41
Patil
56 Ashok Devchand 323 1 1.38 0.09
Shivde
57 Sopan Bhagwan 324 1 132 0.60
Mali
Samkit Nitin
Surana & Others 2 3251 1 0.83
58 Pawan Kumar 0.48
Manakchand Jain 325/2 1 1.20
and 2 others
59 Government 683 1 196.97 6.50
60 Raj Aishwarya 742 1 10.70 0.80
Manish Jain
Jahrabi Abdul
61 Salim and 8 others 743 1 6.30 0.78
62 Government 767 1 4.09 0.56
63 Government 771 1 4.47 1.51
Vijay Dattatraya
64 Joshi and 5 others 75 1 3.77 0.79
Asardabi Sk.
65 Fakira and 4 782 1 2.25 0.62
others
Yogesh Arjun 786/1/A 1 0.90
Nemade
66 Kesharbai Arjun 768/1/ B 1 0.90 0.64
Nemade
Arjun Shivaji 786/2 1 1.21
Nemade
Sardar Motilal
67 Pardeshi and 4 788 1 1.81 0.97
others
Shivlal Nathu
68 Rajput and 4 790 1 2.71 0.53
others
Parvatabai Vitthal
69 & 9 Others 793 1 3.83 0.34
Rajmal
Lakhichand
Jewellers Pvt.
Director Ishwarlal 794/1iA 1 2.50
Shankarlal
70 Lalvani 1.35
Raja Aishwarya 794/1/ B 1 1.61
Manish Jain
Ch. Arya Manish 79412 1 2.72
Kumar Lalvani
Rajmal
Lakhichand
71 Jewellers 797 1 1.22 0.11
Prof. Director
Ishwarlal
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S.N.

Land
Acquisition
Case No.

Name
of
Village

Taluka

Land Owners
Name according
to 7/12

Survey No./
Gutt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha)

Acquisition
Area
H.R/
Sgq.M)

2

3

5

6

7

8

9

72

Shankarlal
Lalvani

Eshwarlal
Shankarlal Jain

959

20.06

0.15

Total

441.0794
(Ha)

55.04
(Ha.)

83/24

Bodwad

Bodwad

1. Vanubai
Shriram Dakhni
Others 2

2. Pandit Nathu
Darwani Others 1

768

4.67

0.75

Ramesh Bisan
Teli

769

1.32

0.28

Ramakrishna
Shripat
Chaudhary

770

1.25

0.27

Ramdas
Ramchandra Teli
& Other 3

771

2.37

0.47

Sheikh Sharif Sk.
Rasheed

772

2.05

0.12

1. Magan Narayan
Teli

2. Avinash
Govinda Patil & 1
Others

3. Indubai
Bhaskar Patil
Others 1

68

8.66

1.32

10

83/24

Bodwad

Bodwad

1. Anand
Swaroopchand
Jain

2. Mangal
Rupchand Jain
3. Kadu Devram
Suttar

4. Alkabai Netaji
Suttar Others 4

67

6.71

0.49

Rakhi Dipesh
Jogad

70

2.62

0.76

Kiranbai
Rupchand Jain

66

2.12

0.02

1. Govinda
Ramdas Vanjari &
1 Other

2. Jyoti Dilip Patil
& 1 Other

3. Satish Pundalik
Vanjari

4. Radhabai
Laxman Mali

5. Suresh Namdev
Mali

6. Yashodabai
Uttam Mali

73

17.46

2.00
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Land
S.N.
Case No.

Acquisition

Name
of
Village

Taluka

Land Owners
Name according
to 7/12

Survey No./
Gutt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha)

Acquisition
Area
H.R/
Sgq.M)

1 2

3

5

6

7

8

9

11

12

13

14

15

16

17

18

19

20

21

22

7. Sushilabai
Madhukar Khatik
Others 5

8. Sushilabai
Madhukar Khatik
9. Kamalabai
Arjun Mali

1. Sk. Asgar Sk.
Gaffur Manyar &
10ther

2. Vishram
Govinda Bari & 3
Others

3. Vandana
Gajanan
Chaporkar

4. Gajanan
Rajaram
Chaporkar

75

6.60

0.17

Shriram Vishnu
Badgujar

74

5.53

1.13

Gopal Baburao
Gangtire & 4
Others

78

6.12

1.10

Anusayabai Baap
Ganpat Apak
Bahinabai & 20
Others

50

1.32

0.52

Kaddu Devram
Mistry & 1 Other

51

1.33

0.29

Subhash
Rupchand
Gurchal

52

1.36

(0.18
Sq.M)./
0.000018
H.A.

1.Asaram
Namdev Kajale
2. Vaishali
Asaram Kajale

49

3.11

0.99

Shantaram
Baburao Badgujar
& 3 Others

100

5.78

1.27

1. Shankutlabai
Pandurang Teli

2. Prashant Suresh
Badgujar & 1
Other

98

3.45

0.39

1. Kantabai Ashok
Jain

2. Ashok
Shantilal Jain

99

2.40

(0.75
Sq.M)/
0.000075
H.A.

Suresh Baburao
Badgujar & 1
Other

97

1.03

0.52

1. Ramdas
Baburao Badgujar
2. Ramdas
Baburao Badgujar

96

2.52

0.42
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Land Name Land Owners Land Areaas | Acquisition
S.N. | Acquisition of Taluka | Name according Survey No./ Holding per 7/12 Area
Case No Village to 7/12 Gutt No. Method Extracts (H.R/
' (Ha.) Sq.M)
1 2 3 4 5 6 7 8 9
23 Suresh Baburao 94 1 1.93 0.10
Badgujar
Narayanibai
24 Mujchand & 2 95 1 0.47 0.19
Other
AjgarAli
25 Mohmaad Ali 290 1 3.40 0.83
Total 95.58 14.40009
(Ha) (Ha.)
Grand Total 536.6994 | 69.44009
(Ha) (Ha)
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